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sed for setting up fertiliser plant to
produce fertilizers which we are im-
porting. I would like to know whe-
ther Haldia Refinery would be ex-
panded; whether low carbonisation
plant at Dalkoni which has been
mooted for a pretty long time would
be immediately undertaken and coal
gasification plant at Raniganj which
has been in the air also for a pretty
long time, would be taken up?

SHRI VEERENDRA PATIL: This
main question pertains to the supply
of L.P.C. to the Eastern Region. The
hen. Member is wanting to know
whether it jg possible.... (Interrup-
tiong)

MR. SPEAKER: Far ahead of the
question. Shri Arakal.

SHRI VEERENDRA PATIL: I
want to tell the hon, Member that we
have plenty of gas in the Bombay
High. Plenty ot gag iz available and
the gas cannot be used only for ferti-
liser purposes. We can fractionate
the gas and use it as L.P.G. for cook-
Ing purpose also. One plant is under
erection at Uran near Bombay which
1s going to produce nearly 1,20,000
tonneg per annum. Similarly, from
Koyali we are going to get L.P.G.
From Mathura Refinery we are going
to get L.P.G. I think ultimately by
1982-83 it would be possible for us to
produce another 4.8 lakh tonnes of
L.PG. That is why we have got a
very ambitious programme of giving
one lakh connections from the month
of February 1981. We would be hav-
ing sufficient quantity of gas from
next year onwards. There would not
be any difficulty,

SHRI XAVIER ARAKAL: Con-
Sumer organisations have complained
that the cooking gas cylinders contain
!ess weight and they are leaking. It
1s very dangerous. Some gaccidents
have also taken place. Has it come 1o
the notice of the Government? What
stepg are being taken to prevent the
under-weight as well as leaking of
the gas from the cylinders and to pre-
wvent accidents?
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SHRI VEERENDRA PATIL: So
far ag Government ig concerned, we
have not received any such com-
plaints. I do not know if the com-
panies have received any such com-
plaints. As and when guch complaintg
are received, action wil] be taken by
the company authorities.

Irrigation Facilities under narmada
River Scheme

*740, SHRI SATVA NARAIN JATI-
YA: Will the Minister of IRRIGA-
TION be pleased to state:

(a) the time by which irrigation
facilities would be available under the
Narmada River Scheme and wNE&ther
any time-bound programme hag been
chalked out in this regard and

(b) the areas of Madhya Pradesh
likely to be submerged and the areas
likely to be irrigated wunder thig
scheme?

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDAY): (a) & (b)
A statement is laid on the Table of
the House.

Statement

(a) The Narmada Water Disputes
Tribunal has allocated 18.25 MAF of
water to Madhya Pradesh out of a
total quantum of 28 MAF of the de-
pendable water available gt Sardar
Sarovar Dam gite for use. Out of
this quantum of water available for
irrigation to Madhya Pradesh as indi-
cated by the Tribunal will be 16.75
MAF. According to a plan of deve-
loment of Narmada Valley prepared
by Madhya Pradesh Government, it
is proposed to develop irrigation faci-
litieg in the Narmada Valley in a
total period of 22 years divided into
two phases—the first phase consisting
of 12 yearg and the second phase of
10 years. In the first phase it is pro-
posed to harness 9 MAF. The works
of first phase are envisaged to be
completed by 1989-80 and the second
phase by 1999-2000, subject to avail
ability of funds. .
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(b) A total culturable command
area of 68 lakh acres is expected to
be benefited by 29 major irrigation
and multipurpose projects, 450 medium
projects and over 3000 minor projects
in the Narmada Valley. Besides,
Madhya Pradesh will receive firm
power of 455 MW from their projecta
as well ag from their share of Sar-
dar Sarovar Project in Gujarat.

The area in M.P, likely to be sub-
merged by varioug projects iz not
available, as detailed project reports
have not yet been prepared by the
State Government. However, the
area likely to be submerged by Nar-
mada Sagar Project wil] be 91425 ha.,
out of which cultivable ares is 45518
ha. Similarly the area to be submer-
ged by Onkareshwar Project will be
14160 ha., out of which cultivable
area wil] be 4296 ha. In addition, an
area of 22720 ha, involving a culti-
vated area of 6712 ha. will be sub-
merged in Madhya Pradesh on account
of Sardar Sarovar Project of Gujarat

as reported by Madhya Pradesh Gov-
ernment,
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SHRI BHERAVADAN K. GAD-
HAVI: Presently the height of the
dam that is cleared by the tribunal
is less. May I know whether the
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Government of India would allow
laying the foundation in such a way
that in future the height of the dam
can be raised to more than 500 feet?

SHRI KEDAR PANDAY: How can
I just say like that? That has to be
examined.
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Drilling for oil in Rajasthan

*741. SHRI SATISH AGARWAL:
Wil] the Minister of PETROLEUM

AND CHEMICALS be pleased to
state:
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(a) whether it ijs a fact that there
are areas in Rajasthan which have
the prospects of having oil bearing
strata;

(b) whether a full survey of such
areas has already been made and if so,.
the names of these areas;

(c) whether in some of these areas
drilling was abandoned without going
very deep into the earth; and

(d) if so, the sites where the Cent-
ral Government propose to undertake
fresh drilling and those where drilling
will be re-done?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a)
The Western part of the Jaisalmer
Distriet in Rajasthan—particularly the
Kishangarh Shelf and the Shahgarh
depression—is considered prospective
{or hydrocarbons. However, no com-
mercial reserves of hydrocarbons have
so0 far pbeen found in Rajasthan.

(b) The entire Western part of Jai-
salmer District has been covered by
gravity magnetic and gecological sur-
veys.  Conventiona] seismic gurveys
have alsg been carried out in Kishan-
garh Shelf Jaisalmer-Mari-Arch and
the Northern and Eastern fringes of
Shahgarh depression. Presently, seis-
mi¢ surveys with improved techni-
queg are in progress on the Kishan~
garh Shelf,

(c) No, Sir.

(d) The selection of sites for fresh
drilling will depend on the results of
seismic surveys wRich are in pro-
gress,

SHRI SATISH AGARWAL: In
view of the fact that there is shortage
of o0il and that one-third of the oil
is found in desert areas, would the
Government like to oonduct survey
of the entire desert areg in Rajasthan?
Or has any survey been conducted so
far? If so, what iz the result of that





